
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Tuesday,23rd July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 Review.Pet./185/2019 SRI BHASKAR PRATIM BORAH
            Versus
THE STATE OF ASSAM AND 4 ORS

MR G PHUKAN
MR. T DEORI

GA, ASSAM
SC, HEALTH

2 Review.Pet./27/2023 THE STATE OF ASSAM AND 4 ORS.
            Versus
NAZIB UDDIN LASKAR AND 2 ORS.

MR. P N GOSWAMI
MR. K P PATHAK
MR. D GOGOI

3 PIL/83/2023 EARLY BIRDS
            Versus
THE UNION OF INDIA AND 15 ORS

MR A K DAS GA, ASSAM
MR. D DEKA (R-13,14)
DY.S.G.I.
MR. C P SHARMA (R-13,14)
SC, FOREST

4 I.A.(Civil)/1723/2023
in WA/160/2019

ON THE DEATH OF APPELLANT NO. 2
DEEPANKAR DEKA
            Versus
THE STATE OF ASSAM AND ORS.

MR S SARMA
MR. J DEKA
MR. T K BHUYAN

GA, ASSAM
MR. N N JHA
MS M SAHOO
SC, REVENUE

WITH
WA/160/2019 ON THE DEATH OF HALADHAR DEKA @

DR. HALADHAR DEKA, HIS LEGAL HEIRS
SMTI. CHANDRA PRABHA DEKA AND 2
            Versus
THE STATE OF ASSAM AND 10 ORS.

MR. S SARMA
MR. J DEKA
MR A SARMA
MR. T K BHUYAN

GA, ASSAM
SC, REVENUE

5 I.A.(Civil)/1166/2024
in WA/4213/2024

THE FOOD CORPORATION OF INDIA AND
2 ORS
            Versus
M/S NIT TRADERS

MR B K SINGH MRS. R BORBORA
MS. N DEY
MR K KALITA

WITH
WA/4213/2024
(Filing Number)

THE FOOD CORPORATION OF INDIA AND
2 ORS
            Versus
M/S NIT TRADERS F

MR B K SINGH
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010290612019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010011732023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010281772023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010133142023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010123162019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010081102024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010074282024


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 23/07/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S DASGUPTA 06-05-2024 To 30-08-2024
2) MR D TALUKDAR 27-06-2024 To 03-08-2024
3) MR. J P SHARMA 01-07-2024 To 31-07-2024
4) MR. O P BHATI 28-06-2024 To 04-08-2024
5) MR. R L YADAV 15-07-2024 To 26-07-2024
6) MS. K YADAV 15-07-2024 To 26-07-2024
7) MR H Dey 17-07-2024 To 29-07-2024
8) MR. R SARMAH 15-07-2024 To 25-07-2024
9) MS M DAS 15-07-2024 To 24-07-2024
10) MR. D C C PHUKAN 16-07-2024 To 31-07-2024
11) MR. R P KAKOTI SR. ADV. 13-07-2024 To 31-07-2024
12) MR. V K CHOPRA 25-07-2024 To 29-07-2024
13) MR S SARMA 16-07-2024 To 15-09-2024
14) MS. N M DEKA 17-07-2024 To 20-12-2024
15) MR. S B PRASAD 22-07-2024 To 02-08-2024
16) MR. S K GOSWAMI 22-07-2024 To 24-07-2024
17) MR. S K SAHARIAH 22-07-2024 To 28-07-2024
18) MS. T GOSWAMI 22-07-2024 To 02-08-2024
19) MR. DITUL DAS 19-07-2024 To 26-07-2024
20) MR A KALITA 22-07-2024 To 23-07-2024
21) MR. A K PURKAYASTHA 22-07-2024 To 23-07-2024
22) MR. S SHARMA 22-07-2024 To 23-07-2024
23) MR. A CHAUDHURY 20-07-2024 To 04-08-2024
24) MR. M U MAHMUD 23-07-2024 To 25-07-2024
25) MR. A BHATTACHARYA 22-07-2024 To 25-07-2024
26) MR. M K SARMA 22-07-2024 To 28-07-2024
27) MRS. M A OZAH 24-07-2024 To 01-08-2024
28) MR G SARMA 24-07-2024 To 26-07-2024
29) MR. B BARMAN 28-07-2024 To 08-08-2024
30) MR. A MOBARAQUE 26-07-2024 To 30-07-2024
31) MS. P DUTTA 23-07-2024 To 02-08-2024
32) MR. N BARUAH 23-07-2024 To 02-08-2024
33) MR S K AGARWAL 22-07-2024 To 29-07-2024
34) MR B SARMAH 23-07-2024 To 26-07-2024
35) MR K K MAHANTA (Sr. Advocate) 23-07-2024 To 24-07-2024
36) MR. R K D CHOUDHURY 24-07-2024 To 26-07-2024
37) MS B R A SULTANA 26-07-2024 To 15-08-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Tuesday,23rd July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/2396/2016 MRIDULA PEGU KUMBANG
            Versus
THE STATE OF ASSAM AND 4 ORS

MS.K DEVI
MS.R BARUAH
MR.R BORUAH
MS.K DAS

MR.B K SARMA
SC, SOCIAL WELFARE

2 WP(C)/3037/2016 MD. JAHAN UDDIN
            Versus
THE ASSAM STATE POWR DISTRIBUTION
COMPANY LTD. and 4 ORS

MR.M U MAHMUD
MR.A DAS
MR.F ISLAM
MR.M ALI
MR.M R Z CHOUDHURY

SC, APDCL

3 WP(C)/3220/2016 DIPENDRA CHANDRA DEY
            Versus
THE UNITED BANK OF INDIA and 3 ORS

MR.M CHANDA
MRS.U DUTTA
MR.S CHOUDHURY

4 Crl.A./226/2018 GURUDEV RAJBIR DHILON
            Versus
MR AMIT AGARWAL

MR.M K CHOUDHURY
MR.T N SRINIVASAN

PP, ASSAM

5 I.A.(Civil)/1501/2019
in WP(C)/5541/2008

ON THE DEATH OF BIRAJ SUTRADHAR,
HIS LEGAL HEIRS
            Versus
ON THE DEATH OF KULAJIT DAS, HIS
LEGAL HEIRS AND 5 ORS.

MR. R DUBEY
MS. A B KAYASTHA

MR. N GOSWAMI (GA,
ASSAM, R-6)
MR S KHOUND (R-
1(a),1(b),1(c),2,3,4)

6 WP(C)/1456/2020 ANMOL SING CHAUHAN
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR H BEZBARUA
MR. U SARMA
MR. P MAHANTA
MR N SARMA
MR. R B GOHAIN

SC, HIGHER EDU
GA, ASSAM
MR D DEKA (R-3)

7 WP(C)/1811/2022 MTCEC, A NON GOVERNMENTAL
ORGANIZATION (NGO)
            Versus
THE STATE OF ASSAM AND 10 ORS.

MR. A K SARMA
MR A GOHAIN
MR H J TAMULI
MR D KALITA

GA, ASSAM
SC, P H E

8 WP(C)/1814/2022 SUNRISE GRAMIN DEVELOPMENT
SOCIETY
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. A K SARMA
MR A GOHAIN
MR H J TAMULI
MR D KALITA

GA, ASSAM
SC, P H E

9 WP(C)/5771/2022 MAMTAZ BEGUM
            Versus
THE STATE OF ASSAM AND 4 ORS

MD S HOQUE
MS. A BORUAH
MR. M DEKA
MR. F A FAROOQUE

GA, ASSAM
SC, SEC. EDU.
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010013572016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010015982016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010016822016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010164022017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010086062019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010041912020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010049262022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010049242022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010177272022


10 Cont.Cas(C)/488/2023 BIDYUT JYOTI BORA
            Versus
DR. BIJOYA CHOUDHURY AND ORS

MS D BORGOHAIN
MR. P GOHAIN
MS. K BARUAH
MS. M SARMAH
MS M BORAH

MR. B GOGOI (R-6)
MR P NAYAK (R-6)
MR A CHALIHA (R-6)

11 Cont.Cas(C)/660/2023 KONIKA PAUL
            Versus
JURI PHUKAN, IAS

MR. L R MAZUMDER
MR. A ISLAM
MR. A Z AHMED

12 WP(C)/1302/2024 MOHAMMAD ALI
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. S H RAHMAN
MR. D A KAIYUM
MR. M S MONDAL

MR. A F N U MOLLAH(R-7)
GA, ASSAM
K ZAMAN (R-7)

13 WP(C)/2476/2024 NAFIFA NASREEN
            Versus
THE STATE OF ASSAM AND 9 ORS.

MR. A R BHUYAN
MR N Z CHOUDHURY
MR N A MAZARBHUIYA

SC, HIGHER EDU
SC, G U

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 23/07/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S DASGUPTA 06-05-2024 To 30-08-2024
2) MR D TALUKDAR 27-06-2024 To 03-08-2024
3) MR. J P SHARMA 01-07-2024 To 31-07-2024
4) MR. O P BHATI 28-06-2024 To 04-08-2024
5) MR. R L YADAV 15-07-2024 To 26-07-2024
6) MS. K YADAV 15-07-2024 To 26-07-2024
7) MR H Dey 17-07-2024 To 29-07-2024
8) MR. R SARMAH 15-07-2024 To 25-07-2024
9) MS M DAS 15-07-2024 To 24-07-2024
10) MR. D C C PHUKAN 16-07-2024 To 31-07-2024
11) MR. R P KAKOTI SR. ADV. 13-07-2024 To 31-07-2024
12) MR. V K CHOPRA 25-07-2024 To 29-07-2024
13) MR S SARMA 16-07-2024 To 15-09-2024
14) MS. N M DEKA 17-07-2024 To 20-12-2024
15) MR. S B PRASAD 22-07-2024 To 02-08-2024
16) MR. S K GOSWAMI 22-07-2024 To 24-07-2024
17) MR. S K SAHARIAH 22-07-2024 To 28-07-2024
18) MS. T GOSWAMI 22-07-2024 To 02-08-2024
19) MR. DITUL DAS 19-07-2024 To 26-07-2024
20) MR A KALITA 22-07-2024 To 23-07-2024
21) MR. A K PURKAYASTHA 22-07-2024 To 23-07-2024
22) MR. S SHARMA 22-07-2024 To 23-07-2024
23) MR. A CHAUDHURY 20-07-2024 To 04-08-2024
24) MR. M U MAHMUD 23-07-2024 To 25-07-2024
25) MR. A BHATTACHARYA 22-07-2024 To 25-07-2024
26) MR. M K SARMA 22-07-2024 To 28-07-2024
27) MRS. M A OZAH 24-07-2024 To 01-08-2024
28) MR G SARMA 24-07-2024 To 26-07-2024
29) MR. B BARMAN 28-07-2024 To 08-08-2024
30) MR. A MOBARAQUE 26-07-2024 To 30-07-2024
31) MS. P DUTTA 23-07-2024 To 02-08-2024
32) MR. N BARUAH 23-07-2024 To 02-08-2024
33) MR S K AGARWAL 22-07-2024 To 29-07-2024
34) MR B SARMAH 23-07-2024 To 26-07-2024
35) MR K K MAHANTA (Sr. Advocate) 23-07-2024 To 24-07-2024
36) MR. R K D CHOUDHURY 24-07-2024 To 26-07-2024
37) MS B R A SULTANA 26-07-2024 To 15-08-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010177482023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010230722023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010046742024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010091992024
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